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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION NO. 40 OF 2024
IN
ORIGINAL APPLICATION NO. 486 OF 2024
WITH

MISCELLANEOUS APPLICATION NO. 136 OF 2024

IN
ORIGINAL APPLICATION NO. 486 OF 2024

IN THE MATTER OF:

susbbu e APPLICANT
VERSUS
MINISTRY OF ENVIRONMENT
FOREST AND CLIMATE CHANGE & ORS.  ....... RESPONDENT(s)
INDEX
S.No. PARTICULARS PAGE NO.

REPLY ON BEHALF OF THE DIVISIONAL
FOREST OFFICER, GORAKHPUR, U.P. IN
COMPLIANCE OF THE ORDER DT. 12.12.2024
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL

ANNEXURES
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COPY OF THE REPORT DT. 21.08.2024
ATTACHED HEREWITH AS ANNEXURE A-1

COPY OF THE REVENUE RECORDS
ATTACHED HEREWITH AS ANNEXURE A-2

COPY OF THE NOTIFICATION DT. 07.01.2020
ATTACHED HEREWITH AS ANNEXURE A-3

COPY OF THE H2 CASE NO. 04/2023-24 DT,
22.07.2023 ATTACHED HEREWITH AS
ANNEXURE A-4

COPY OF THE LETTER DT. 28.07.2023
ATTACHED HEREWITH AS ANNEXURE A-5

COPY OF THE E-3 NO. 1309/29 ATTACHED
HEREWITH AS ANNEXURE A-6

COPY OF THE APPLICATION FOR
PERMISSION DT. 01.10.2023 ATTACHED
HEREWITH AS ANNEXURE A-7.

COPY OF THE AFFIDAVIT DT. 30.09.2023
ATTACHED HEREWITH AS ANNEXURE A-8

10.

COPY OF THE SUPERINTENDENT REPORT
DT. 09.10.2023 ATTACHED HEREWITH AS
ANNEXURE A-9

11.

COPY OF THE LETTER DT. 18.10.2023
ATTACHED HEREWITH AS ANNEXURE A-10

12,

COPY OF THE NSC DT. 20.10.2023 ATTACHED
HEREWITH AS ANNEXURE A-11

13.

COPY OF THE PERMIT DT. 25.10.2023
ATTACHED HEREWITH AS ANNEXURE A-12
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14,

COPY OF THE H2 CASE NO. 09/23-24 DT,
13.11.2023 ATTACHED HEREWITH AS
ANNEXURE A-13

15.

COPY OF THE LETTER DT. 23.03.2024
ATTACHED HEREWITH AS ANNEXURE A-14

16.

COPY OF THE E-3 NO. 13095/65 DT. 04.04.2024
ATTACHED HEREWITH AS ANNEXURE A-15

17.

COPY OF THE LETTER DT. 14.05.2024
ATTACHED HEREWITH AS ANNEXURE A-16

18.

COPY OF THE LETTERS DT. 16.05.2024 AND
25.06.2024 ATTACHED HEREWITH AS
ANNEXURE A-17

19.

COPY OF THE REPORT DT. 25.07.2024
ATTACHED HEREWITH AS ANNEXURE A-18

20.

COPY OF THE AFFIDAVIT DT. 07.04.2025
ATTACHED HEREWITH AS ANNEXURE A-19

THROUGH COUNSEL
BHANWAR PAL SINGH JADON

STANDING COUNSEL OF STATE OF UTTAR PRADESH
EMAIL- bhanwar09jadon@gmail.com

DATE: ¢8.04.2025
PLACE: GORAKHPUR

Ph: 9639286572
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BEFORE THE NATIONAL GREEN TRIBUNAL < [
PRINCIPAL BENCH, NEW DELHI il
EXECUTION APPLICATION NO. 40 OF 2024

IN
W JITENDRANATH\ g ORIGINAL APPLICATION NO. 486 OF 2024
TRIPATHI :
WITH

SCELLANEOUS APPLICATION NO. 136 OF 2024 jjtenara Ivat! ipathi

NOTARY
L] District CM

ORIGINAL APPLICATION NO. 486 OF 2024

IN THE MATTER OF:

stbpu APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT
'FOREST AND CLIMATE CHANGE & ORS. «eer.... RESPONDENT(s)

REPLY ON BEHALF _OF DIVISIONAL FOREST OFFICER.
GORAKHPUR, U.P. IN COMPLIANCE OF THE ORDER DT. 12.12.2024
PASSED BY THE HONBLE NATIONAL GREEN TRIBUNAL.
PRINCIPAL BENCH NEW DELHI

I, kidaXh/eo, - aged about .&.Q.. years S/o 199?\91‘55‘“&4« Jat
presently posted as Divisional Forest Officer, Gorakhpur, Uttar Pradesh, do

hereby solemnly affirm and state on oath as under:

mﬁ-ﬁfp, thi

NOTARY @
District Court, Gk:g\ — YAy


Mobile User
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- That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and js competent and authorized to swear the
present report.

. That I state that the contents of the reply have been drafted by my counsel

on my instructions and the contents of the same are true to my knowledge

and nothing material has been concealed therefrom.

That the in the present matter, the issue is with respect to illegal cutting of
75 fruit bearing guava trees on a land situated at Araji No. 619, Khata No.

716, near Chandra Petrol Pump, Sonoli Road, Tehsil Sadar, District
Gorakhpur, U.P.

That the original application in the above captioned matter was disposed
of vide order dt. 26.04.2024 passed by this Hon’ble Tribunal. That the
relevant portion of the order dt. 26.04.2024 has been reproduced herein for
ready reference:

“3. To ascertain the truthfulness of the allegations and also for appropriate
action, we direct the Divisional Forest Officer, Gorakhpur to get the
Jactual report and take action against the violators, if required, after duly
following the principles of natural justice. The action taken report will be
submitted by the DFO, Gorakhpur before the Registrar General of the
Tribunal within four months by e-mail at judicialngt@gov.in preferably in
the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF. If found necessary, the matter will be listed before the Bench

1

for consideration.’

DiSTIC COURT (GKP)
Reg. No.-37/00/1998
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SUBMISSION OF AN ACTION TAKEN REPORT
That in compliance with the order dated 26.04.2024, an Action Taken

Report dated 21.08.2024 was submitted to the Hon’ble Tribunal, prepared
with due diligence and good faith.

A Copy of the report dt. 21.08.2024 has been annexed herewith as
ANNEXURE A-1.

That subsequently, an Execution Application was filed by the Applicant
seeking compliance of the aforementioned order dt. 26.04.2024.

That the matter was last listed for hearing on 12.12.2024, wherein the

Hon’ble Tribunal directed the Deponent to file his response.

That in compliance of the aforementioned directions, the response on

behalf of the Deponent is herein as under.

CHRONOLOGY OF EVENTS AND ACTIONS TAKEN AS PER
THE ACTION TAKEN REPORT DT. 26.04.2024:

. Illegal Felling of Prohibited Mango Tree on 22.07.2023:

i That on 22.07.2023, the Range Forest Officer, Gorakhpur, carried
out inspection of the site and discovered that a mango tree,
categorized as a non-permitted species under the U.P. Government
Gazette Notification dated 07.01.2020, had been illegally felled.

ii.  Accordingly, H2 Case No. 04/2023-24 was registered on the same
date under Sections 4 and 10 of the U.P. Tree Protection Act, 1976.

A Copy of the revenue records have been annexed herewith as

OTAR IN\\ANNEXURE A-2.
ENDRANATH

‘”I;%
m ripat

NOTARY &
District @'ﬁ ka
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Copy of the notification dt. 07.01.2020 has been annexed herewith
as ANNEXURE A-3.

Copy of the H2 Case No. 04/2023-24 dt. 22.07.2023 has been
annexed herewith as ANNEXURE A-4.

9. Request for Compounding:
That the offender vide letter dt. 28.07.2023, has accepted that the illegal

felling of a mango tree has happened at the said site in question and has
requested the Deponent to allow him to deposit the applicable penalty and

to compound the matter accordingly.

A Copy of the letter dt. 28.07.2023 has been annexed herewith as
ANNEXURE A-5.

10.Penalty and Compliance by Offender:
That following due process, the Forest Department imposed a penalty of
Rs. 7,000/- (Rupees Seven Thousand Only) upon Mr. Mehboob Saeed,
which was deposited by the offender vide E-3 Receipt No. 1309/29 dated
01.08.2023.

A Copy of the E-3 No. 1309/29 has been annexed herewith as
ANNEXURE A-6.

11.Application for Felling of Additional Trees:
That on 01.10.2023, Mr. Mehboob Saeed submitted an application seeking

permission for the felling of 5 trees, namely:

ango- 3.
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12.Affidavit Submitted by Land Owner:

That with respect to the aforementioned application for permission, Mr.
Mehboob Saeed submitted an affidavit dated 30.09.2023 affirming
ownership of the land and undertaking not to cut any trees beyond the

permitted number.

A Copy of the affidavit dt. 30.09.2023 has been annexed herewith as
ANNEXURE A-8.

13.Report by Superintendent, Horticulture Department:
That an inspeqtion was conducted by the Superintendent, State Garden,
Gorakhpur, who submitted a report dated 09.10.2023. That the said report
recorded that the trees proposed for felling were 60-65 years old, dry, and

in a deteriorated condition.

A Copy of the Superintendent Report dt. 09.10.2023 has been annexed
herewith as ANNEXURE A-9.

14.Conditions Imposed Prior to Grant of Felling Permit:

That a letter dt. 18.10.2023 was written by the Divisional Forest Officer to
the Post Master, Head Post Office/ Labour Camp, Gorakhpur. That the said
letter states that the owner must follow the conditions as under:

e Deposit a security amount of Rs. 5,000/- (Rupees Five
Thousand Only) in the name/designation of the undersigned.
The security amount shall be deposited in the form of a S-year

Y / JITENDRA NATH - National Savings Certificate (NSC) or Savings Account

TRIPATH] which shall be mortgaged with the Forest Department.

DISTIC COURT (GKP)

o For cach tree felled, ten trees must be planted. The security

amount will be refunded only after the planted trees have

completed six years of age.

d Nath%’gﬁé
DlstnotCOU kaél qt% &



152

e felling of

e In case of any ownership dispute arising during th
e and the

trees, the department shall not be held responsibl
permit will be considered automatically cancelled.
A Copy of the letter dt. 18.10.2023 has been annexed her
as ANNEXURE A-10.

DISTIC CQURT (GKP,)
Reg. No.-37.001/1998

ewith

15.Issuance of Felling Permit:

That an NSC dt. 20.10.2023 was issued in favour of the land owner for the

said security deposit of Rs. 5,000/- (Rupees Five Thousand Only).
i Thereafter, a felling permit No. 6587240 dated 25.10.2023 was issued by
the Forest Department for felling the five trees (Bel-1, Sagwan-1, and
Mango-3) situated at the said site.
A Copy of the NSC dt. 20.10.2023 has been annexed herewith as
ANNEXURE A-11.
A Copy of the permit dt. 25.10.2023 has been annexed herewith as
ANNEXURE A-12.

16.Registration of Second H2 Case:

That furthermore the Forest Department received an information with
respect to the felling of additional 5 trees including 2 Mangoes, 2 Teak and
1 Neem at the said site. That all these trees are of prohibited species as per
the Gazette of Government of Uttar Pradesh, Notification dt. 07.01.2020.
That subsequently, an H2 Case No. 09/23-24 dt. 13.11.2023 was
registered against the owner under Section 4/10 of the U.P. Tree Protection
Act, 1976 and Section 3/28 of the Transportation Rules, 1978.

A Copy of the H2 Case No. 09/23-24 dt. 13.11.2023 has been annexed
herewith as ANNEXURE A-13.

Wﬁﬁ? Y2y~ &

District Court, GKP-
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17.Request for Compounding:

That the offender, vide letter dated 23.03.2024, has admitted that during
the permitted felling of 5 trees on his private land, additional five trees
namely, 2 mango trees, 2 teak trees, and 1 neem tree—were inadvertently
felled by the labourers engaged by him. The offender has taken
responsibility for the unauthorized felling and has requested the Deponent
to allow him to deposit the applicable penalty and compound the matter.

A Copy of the letter dt. 23.03.2024 has been annexed herewith as
ANNEXURE A-14.

| 18.Imposition of Further Penalty:

| That subsequently, a penalty of amount of Rs. 7000/- per tree was imposed

| on the accused under Section 15 of the U.P Tree Protection Act, 1976 and

!i subsequently an amount of Rs. 35,000/- was depositled to the Regional
Forest Officer, Headquarters through E-3 No. 13095/65 dated 04.04.2024
and was deposited in the State Treasury.

A Copy of E-3 No. 13095/65 dated 04.04.2024 has been annexed herewith
as ANNEXURE A-15, |

19.Constitution of Inquiry Committee:

A Committee was constituted by the Deponent vide letter dt. 14.05.2024.
| That the said committee constituted as under:

Dr. Harendra Singh, Deputy Divisional Forest Officer,
Gorakhpur — Chairman

(/% / JITENDRANATH v

TRIPATHI e Santosh Kumar Pandey, Regional Forest Officer, Khajni

DISTIC COURT (GKP) e Akhilesh Tiwari, Regional Forest Officer, Sahi
Reg. No.-37/00/1998 / . g r, Sahjanwa

A Copy of the letter dt. 14.05.2024 has been annexed herewith as
ANNEXURE A-16.

v/ %
| mih Trips .
NOTARY "~ 4-&J
District Court, Gkp- E
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20.Applicant’s Non-Cooperation:

That the Deputy Divisional Officer has written letters dt. 16.05.2024 and

\. = 25.06.2024 to the Applicant to be present at the site in question alongwith

t\?'l relevant documents to assist in the investigation on 24.05.2024 and

03.07.2024. That the Applicant failed to appear for the said inspection and

therefore the committee proceeded with available records and site

inspections. This reflects the Applicant’s non-cooperation in the present
matter.

Copies of the letters dt. 16.05.2024 and 25.06.2024 has been annexed
herewith as ANNEXURE A-17.

21.Inspection by Committee on 25_;{!23_024:
That the investigation of the said site in question was carried out by the
committee on 25.07.2024. That during the said inspection, it was observed
that the offender under the garb of the permitted 5 trees has illegally felled

additional 5 trees including 2 Mangoes, 2 Teak and 1 Neem. That all these

rggs are of prohibited species as per the Gazette of Government of Uttar
3SR, Notification dt. 07.01.2020. That certain number of guava trees

p found to be felled at the said site, however, no action was

- ANNEXURE A-18.

22.Acceptance and Deposition of Penalty:
That it is to be submitted here that the offender, Mr. Mehboob Saeed, vide
affidavit dt. 07.04.2025 has admitted that the illegal felling of trees was
done by him and he has deposited the amount of the penalty imposed.

Jitendra Nath Tnpm

NOTARY £ ~-
Dlstrlct Court, GKp- 8r Qs d?
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A Copy of the affidavit dt. 07.04.2025 has been annexed herewith as
ANNEXURE A-19.

20.That all the required actions have been duly taken by the Forest
Department, including initiation of H2 cases, imposition of penalties, and
compounding of offenses. Therefore, it is most respectfully prayed to this
Hon’ble Tribunal to dismiss the Execution Application filed by the

applicant,

21.Hence, the affidavit is being submitted for the kind perusal of this Hon’ble

Tribunal. It is prayed that the same be taken on record.

22.That I state that everything stated above has been stated by me in my
official capacity on and derived from the official records and I state that

nothing material has been concealed therefrom.

o, &
D AN
'S /JITENDRANATHN g DE ENT
TRIPATHI

\DISTIC COURT (GKP,)
Reg. No.-37/00/1998

VERIFICATION

Verified at Guam.@-&\’écﬂz on this 0@, day of April, 2025, that the

contents of the above affidavit from paragraphs 1 to 22 are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

Jitendra Natﬁ %ﬁﬂ
NOTARY (. (24~

District Court, Gkp.

Aty Qe ppodz-
£ @urtora
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JITENDRANATH
TRiPATHI

DISTIC COURT (GXP.
Reg. Mo.-37/00/1998

%Urw‘-%
Sl. Number............Date.CbMLuhb -
|

Sofemanly a dbeforemeon...........c.ooco...n
iy f“fd&m Ly Shii/Smt.... rdeen....

I have certificd myself by examining the deponent
that he/She unc'2rstoods the contants of this

affidavit which has been readover and explained
by me... f{lkfeAs T

Jitendra NdZ\ inpﬁhl ]
NOTARY, Distic Cour
«r" Q{\ZZ} g

.
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" 3 To ascertain the truthfulness of the allegations and also for
appropriate action, we direct the Divisional Forest Officer, Gorakhpur to 2 get the
factual report and take action against the violators, if required, after duly
following the principles of natural justice. The action taken report will be

submitted by the DFO, Gorakhpur before the Registrar General of the Tribuna!
rably in the form of
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National Green Tribunal Principal Bench New Delhi # Q)f¥7d Original

Application No. 486/2024 Suddu Versus Ministry of Environment
Forest And Climate Change ¥ qRa amey &l 26.04.2024 & g A

Oig_ ST

A GG, (Suddu) BT TS &R aftraor, 1 feeh & Afora Original Application
No. 486/2024 Suddu Versus Ministry of Environment Forest And Climate Change ¥ & gRd
v We, 78 el gR f&i® 26.04.2024 o e wRe e T &, (Fere—1)

fore o feTad ® - e
i In this original application, grievance of the Applicant is that there
was a garden in two acres of land at Araji No. 619, Khata No. 716 situated at
Chandra Petrol Pump, Sonoli Road, Police Station Gorakhnath, Tehsil Sadar,
District Gorakhpur, Uttar Pradesh. It is alleged that the legal heirs of the original
owner had entered into an agreement with a builder Vikas Kejriwal and the legal
heirs along with builder in collusion with the Officers of the Forest Department
and Police Officers have cut the fruit bearing green trees illegally and when the
Applicant had tried to resist, he and his family members were harassed. It is
further alleged that 75 fruit beariné guava trees were illegally destroyed/cut by
using bulldozer on 28.03.2024 and a complaint was made to the authorities but
no action has been taken. Along with OA, photographs of trees which were cut
have been enclosed.
2. The OA raises substantial issue relating to compliance of the
environmental norms. ;

_.3. To ascertain thc? truthfulness of the allegations and also for appropriate
action, WZ :ﬁlr(ect _ttr;e Dwis.lor:atthor.es: tOfficefr, Gorakhpur to 2 get the factual
- report and take action agains e violators, i i :
:)r:)n(::iples bf natural justife. The action taker; re;:z:tu:r:;?;::fter dfny following the
. submitted by the DFO,

4 .Gorakhpur.before the Registrar General of the Tribunal within four months by e
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Item No. 06 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 486 /2024

Suddu _ Applicant
Versus

Ministry of Environment Forest and Climate Change Respondent

Date of hearing: 26.04.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

) 2 In this original application, grievance of the Applicant is that there
was a garden in two acres of land at Araji No. 619, Khata No. 716
situated at Chandra Petrol Pump, Sonoli Read, Police Station
Gorakhnath, Tehsil Sadar, District Gorakhpur, Uttar Pradesh. It is
alleged that the legal heirs of the original owner had entered into an
agreement with a builder Vikas Kejriwal and the legal heirs along with
builder in collusion with the Officers of the Forest Department and Police
Officers have cut the fruit bearing green trees illegally and when the
Applicant had tried to resist, he and his family members were harassed.
It is further alleged that 75 fruit bearing guava lrees Were illegally
destroyed/cut by using bulldozer on 28.03.2024 and a complaint was
made to the authorities but no action has been taken. Along with OA,

photographs of trees which were cut have been enclosed.

2. The OA raises substantial issue relating to compliance of the

environmental norms.

3. To ascertain the truthfulness ol the allegations and also for
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get the factual report and take action against the violators, if required,

after duly following the principles of natural justice. The action taken
report will be submitted by the DFO, Gorakhpur before the Registrar
General of the Tribunal within four months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF

and not in the form of Image PDF. If found necessary, the matter will be

listed before the Bench for consideration.
4. The OA is accordingly disposed of.

5. A copy of this order be forwarded to the Divisional Forest Officer,

Gorakhpur by e-mail for compliance.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
April 26, 2024

Original Application No. 486/ 2024
DV
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Before the national Green Tribunal Principal Bench New Delhi # Ao
Original Application No.486/2024 Suddu Versus Ministry of

Environment Forest And Climate Change 3 T4 arey feid 26.04.2024 D
Wﬁmaﬁa@_@_ﬁgﬁﬁ%ﬁ@

mo W wRa aferwRe, e o, 78 feel g Original Application No.
486/2024 Suddu Versus Ministry of Environment Forest And Climate Change #
arder FRAiE 26042024 TG AT T &, S fe TER -
............... In this original application, grievance of the Applicant is that there
was a garden in two acres of land at Araji No. 619, Khata No. 716 situated at
Chandra Petrol Pump, Sonoli Road, Police Station Gorakhnath, Tehsil Sadar,
District Gorakhpur, Uttar Pradesh. It is alleged that the legal heirs of the original
owner had entered into an agreement with a builder Vikas Kejriwal and the legal
heirs along with builder in collusion with the Officers of the Forest Department
and Police Officers have cut the fruit bearing green trees illegally and when the
Applicant had tried to resist, he and his family members were harassed. It is
further alleged that 75 fruit bearing guava trees were illegally destroyed/cut by
using bulldozer on 28.03.2024 and a complaint was made to the authorities but
no action has been taken. Along with OA, photographs of trees which were cut
have been enclosed.

2. The OA raises substantial issue relating 1o compliance of the
environmental norms.

3. To ascertain the truthfulness of the allegations and also for appropriate
action, we direct the Divisional Forest Officer, Gorakhpur to 2 get the factual
report and take action against the violators, if required, after duly following the
principles of natural justice. The action taken report will be submitted by the DFO,
Gorakhpur before the Registrar General of the Tribunal within four months by e-
mail at judicialngt@gov.in preferably in the form of searchable PDF/OCR Support
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PDF and not in the form of Image PDF, If found necessary, the matter will be listed
before the Bench for consideration.........
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IN pursuanee of the provizions of clause (3) of Aricle 348 of the Consitution. the Gasemor is
pleased to arder the publication of the following English translation of aotification no. 24/ LNXXI]-5-2020-
07, 93, dwted Jaruary 7, 2020

No 24 LXXXI-5.2020-07-93
Duted Lucknpw, Janary 7, 2020

In exercise of the powers under section 21 and 23 of the Utter Pradesh Protectiaig of Tices
Act. 1976 (U P. Act no, 45 of 1976) read with section 21 of the Uniar Predesh General Clauses Acu 1904
{LLP. Act 1:0. 3 of 1904) und in supersession of the Government notification no, 2279 XIV.3-2017-07-91.
dmed Outober 31, 2017, the Goveror is pleased 1o prohibit felling of the following tiees species:-

(3 Aam (DessTukmi), (1) Negm, (111) Sal, (1V) Mahua. (V) Bijasal, (VD Pipal, (VI Bargad,
(VID Gular, (XY Pakar, (X) Adun, (XI) Palash, (XID Bel, (XMI) Chirscage, (XiV) Khimee,
(NV) Kaithi, (XVI) Imli, (XVID Jamun, (XVII) Asna, (XIN) Kasurs, (XX) Ride, (3N0 Bluiwwa,
(XNU) Toon, (NXUD Salui, (XXIV) Haoldu, (XXV) Bakali‘Kerdbai, (NNVE) Dhau, (NNVI) Rhair,
(NNVUD Sheesham and (XXIN) Sugaun and exempt other species situated on individual eultivated and
un-cultivated holding,

2. Prohibited ree spevies shell aot be felled 6l dated 31 December, 2023 eacept under
tpuv oidable circumstances such as tree is dead or dying or it constitutes danger ta person o property of it
felling is necessary for executing a deselopment work approved by the Goyvemment or after ananing
exploithle dizmeter or i the frult baaring capasenty of such tree has declined substantially and permissvn
o el such ee has been obfained in woling from the campetent authomy, For exploitable diameter,
Priscipal Chiel Consery ator of Porests. Montoring and Working Plon, Uttar Pradesh may tssue guidelines
from time (0 e, as and when required

3 Losigitude and Linitude of trees 10 be felied and compensatory suplings to be planted tin Liew of
felled trees) shall be mentioned in the appliciion from while applying for abtaining felling perimission
farm the Competent Authority and subsequently recorded online.

4. The tree owner shall plant and maintain 10 wees in place of cach ree folled and in case of not
plunting frees the amount of maney for plantation of 10 trees wnd their maintenacee for 3 yeurs shall be
deposited by the tree gwner 1o the Forest Dopartment, as per section $ and 7 of the said Act of 1976, Forest
Deparment will undise tlus amount for whiorestation purposes. This will help conserve such species and
expansion of tree cover toa

& Lttar Prindesh Forest Carporatyon will Gacilitate the tree owner for cerfi

= ation of standing trees
on his Gaem land

By order,

SUDHIR GARG.

Pramdh Sachiv
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IN pursuance of the provisions of clause (3) of Armicle 348 of the Constituiion. the Goyemor is
pleased to order the publication of the following English translation of notificstion no. 24 LXXX1-5-3070-
07,93 dured Janvary 7, 2000 ;
Noo 24 LXXNI-3 2020-07-93
Dated Lucknow, January 7, 2020

IN exercise of the powers under section 21 and 23 of the Uttar Pradesh Protections of Trees
Act, 1976 (U.P. Act no. 45 of 1976) read with seetion 21 of the Untar Pradesh General Clauses Act. 1904
(UP. Act n0. 3 of 1904) and in supersession of the Goverament notification no, 2270/XIV-5-2017-07-93.
dated Qctober 31, 2017, the Govemor is pleased to prohibit felling of the 1 ollowing trees species:-

(1) Aain (Desi/Tukmi), (1) Neem, (111) Sal, (1V) Mahua. (V) Bijasal, (VD) Pipal, (V11) Bargad,
(VI Gular, (IX) Pakar, (X) Arjun, (XI) Palash, (XiD Bel, (XII) Chiraunjee, (XIV) Khimee,
(XV) Kaitha, (XV1 i, (XVID) Jamun, (XVI) Asna, (XIX} Kpsum, (XX) Ritha, (XXI) Bhilwa,
(XX1) Toon, (XXI) Salai, (XXIV) Haldw (XXV) Bakali’Kardhai, (XXV1) Dhau, (NXVU) Khair,

UNNVIHY Sheesham and (XXIX) Sagaun and exempt other species situated on individeal cullivated and
un-cultivated holding.

2. Prohibited tree species shall not be felled 6l dated 317 December, 2023 except under
unsvoidable circumstances sueh as tree is dead or dving of it constitutes dunger to person of property of its
felling is necessary for executing a development work approved by the Government or afier aitaining
exploitable diameter or if the frut bearing capacity of such tree has declined substantially and permission
to fell suchsree has been obtained in wniting from the competent avthonty. For exploitadle drameter,
Principal Chief Consers ator of Forests. Momtoring and Working Plan, Uttar Pradesh may ssue guidelines
from time 1) tume. as and when required.

I Longitude and Latitude of trees 1o be felled and compensatory saplings to be planted (in len of
felled trees) shall be mentioned in the application from while applying for obtaining felling permission
form the Competent Authority and subsequenily recorded online.

4. The tree owner shall plant and maintain 10 trees in place of each tree felled and in case of not
planting trees the amount of money for plantation of 10 trees und their maintenance for years shall be
deposited by the tree owner to the Forest Depaniment, as persection 3 and 7 of the said Act of 1976, Forest

Depaniment will wtilise this amount for alforestation purposes. This will help conserve such species and
expansion of tree cover 1oo.

3 Uttar Pradesh Forest Carperation will facilitate the tree owner for centification of standing trees
on his Gann largd
By order.
SUDHIR GARG.

Pramukh Sachiv
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Before the national Green Tribunal Principal Bench New Delhi # aifor
Original Application No. 486/2024 Suddu Versus Ministry of

Environment Forest And Climate Change 3 TR amed feaie 26.04.2024 G
ey YN B Wig T g |y 1 e

Mo T eRa R, e frs, 7§ feell g1 Original Application No.
486/2024 Suddu Versus Ministry of Environment Forest And Climate Change #
mﬁ?iﬁzamzozurrﬁﬂﬁv‘mw%,ﬁhﬁﬂmﬁ—

“ . ndn this original application, grievance of the Applicant is that there
was a garden in two acres of land at Araji No. 619, Khata No. 716 situated at
Chandra Petrol Pump, sonoli Road, Police Station Gorakhnath, Tehsil Sadar,
District Gorakhpur, Uttar Pradesh. it is alleged that the legal heirs of the original
owner had entered into an agreement with a builder Vikas Kejriwal and the legal
heirs along with builder in collusion with the Officers of the Forest Department
and Police Officers have cut the fruit bearing green trees illegally and when the
Applicant had tried to resist, he and his family members were harassed. It is
further alleged that 75 fruit bearing guava trees were illegally destroyed/cut by
using bulldozer on 28.03.2024 and a complaint was made to the authorities but

no action has been taken. Along with OA, photographs of trees which were cut
have been enclosed.

2. The OA raises substantial issue relating to compliance of the
environmental norms.

3. To ascertain the truthfulness of the allegations and also for appropriate
action, we direct the Divisional Forest Officer, Gorakhpur to 2 get the factual
report and take action against the violators, if required, after duly following the
principles of natural justice. The action taken report will be submitted by the DFO,
Gorakhpur before the Registrar General of the Tribunal within four months by e-
mail at judicialngt@gov.in preferably in the form of searchable PDF/OCR Support
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PDF and not in the form of Image PDF. If found necessary,
before the Bench for consideration <
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Before the national Green Tribunal Principal Bench New Delhi % Iford
Original Application No. 486/2024 Suddu Versus Ministry of

Environment Forest And Climate Change ¥ WiRd 3a¥r feid
26.04.2024 ® TR ¥ TS WA @l STE ST

T FEg (Suddu) BRI IS &R aifdrawer, ¢ feeft # AT Original Application
No. 486/2024 Suddu Versus Ministry of Environment Forest And Climate Change ¥ ALY g
SRELYE §8, 78 feeeh g RA® 26.04.2024 Y I qiRke fpar man 2, R 3

fAraa & -
“.....In this original application, grievance of the Applicant is that there

was a garden in two acres of land at Araji No. 619, Khata No. 716 situated at
Chandra Petrol Pump, Sonoli Road, Police Station Gorakhnath, Tehsil Sadar,
District Gorakhpur, Uttar Pradesh. It is alleged that the legal heirs of the original
owner had entered into an agreement with a builder Vikas Kejriwal and the legal
heirs along with builder in collusion with the Officers of the Forest Department
and Police Officers have cut the fruit bearing green trees illegally and when the
Applicant had tried to resist, he and his family members were harassed. It is
further alleged that 75 fruit bearing guava trees were illegally destroyed/cut by
using bulldozer on 28.03.2024 and a complaint was made to the authorities but
no action has been taken. Along with OA, photographs of trees which were cut
have been enclosed.

2. The OA raises substantial issue relating to compliance of the
environmental norms.

3. To ascertain the truthfulness of the allegations and also for appropriate
action, we direct the Divisional Forest Officer, Gorakhpur to 2 get the factual
report and take action against the violators, if required, after duly following the
principles of natural justice. The action taken report will be submitted by the DFO,
Gorakhpur before the Registrar General of the Tribunal within four months by e-
- mail at judicialngt@gov.in preferably in the form of searchable PDF/OCR Support
PDF and not in the form of Image PDF. If found necessary, the matter will be listed
before the Bench for consideration.........
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